. The JVC has requested CEA to transfer the concurrence in its favour in May, 2011,

. Regarding Environment Clearance, environmental proposal along with public hearing report
has been submitted to Ministry of Environment and Forest (Moef) on 18.07.2011. The first
Environmental Appraisal Gommittee (EAC) meeting was held on 12.11.2011,

kS As regards forest clearance, in principle forest clearance has been accorded by Moef on

03.03.11 and follow up action is being taken by Government of Manipur.

® JVC plans to start infrastructural works w.e.f. March, 2012 and major contracts are expended

to be awarded by September, 2012,

. Some activities such as construction of access roads by Government of Manipur, detail

Topographical sursey of the project area by Survey of India etc. are under process.
Funding of power projects

2894. SHRI DHIRAJ PRASAD SAHU : Will the Minister of POWER be pleased to state:

(a) whether power project developers are facing scarcity of funds in the power sector;

(b) whether Government intends to increase the exposure limit of banks to single borrowers

for power projects from the current 25 per cent of their capital and reserves, in view of such scarcity;
(c) whether this increase would be applicable to renewable energy projects also; and
(d) ifso, the details thereof, including priority to renewable energy projects, if any?

THE MINISTER OF STATE IN THE MINISTRY OF POWER (SHRI K.G. VENUGOPAL): (a)
Ministry of Power has not received any report regarding power project developers facing scarcity of

funds in the power sector.

(b) A proposal to increase the exposure limits of banks for power sector companies by 5%

over the existing limits was under consideration. Department of Financial Services has indicated that
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as per Reserve Bank of India (RBI), the current exposure limits are way above the internationally
accepted exposure limit norms. RBI has further indicated that the existing exposure ceilings
stipulated is adequate and no further increase in the limits is warranted. Power Finance Corporation
(PFGC) and Rural Electrification Gorporation (REC) have been authorized, as infrastructure Finance
Gompanies, to lend additional five per cent of its owned funds to a single/group borrowers) in private

sector,

{c) and (d) Renewable energy projects can avail loans from REC and PFC provided they meet

the terms and conditions of the loans.
Rural electrification
2895. SHRI KISHORE KUMAR MOHANTY : Will the Minister of POWER be pleased to state:

(a) whether there is any proposal for rural electrification under the Rajiv Gandhi Grameen
Vidyutikaran Yojana (RGGVY);

(b) if so, the details thereof including the number of villages proposed for electrification and

the fund allocated for the same, State-wise and category -wise, as on date;
(c) whether there is any proposal from Odisha for electrification of villages under RGGVY;

(d) if so, the details thereof including the number of villages proposed to be covered under

RGGYY, district-wise, as on date; and
{e) thedetails of funds proposed to be sanctioned therefor?

THE MINISTER OF STATE IN THE MINISTRY OF POWER (SHRIK.C. VENUGOPAL ): (a) and
(b) The Government of India launched 'Rajiv Gandhi Grameen Vidyutikarn ‘Yojana(RGGVY) -
Programme for creation of Rural Electricity Infrastructure and Household Electrification, in April, 2005
for providing access to electricity to rural households. BREC has been designated as the nodal agency
for implementation of RGGVY. Under RGGYY, 578 projects targeting to electrify 1,09,888 un/de-
electrified villages and providing free electricity service connections to 2,26,73,539 Below Poverty
Line (BPL) households have been sanctioned in the country. Cumulatively, as on 30.11.2011, the

electrification works in 1,00,100 un/de-dectrified villages have been completed and free electricity
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